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‘vation and other benefits extended to
them by virtue of their having been listed
as a Scheduled Caste, no percepitible im-
provement has come about in their social
statuts or economic condition.

Now, a very explosive situation has been
created in Kerala because of the recom-
mendation made by the Mandal Commis-
sion Report that the Pulaya Community
be included in the list of other backward
communities. Such a step wil] deprive this
community of whatever benefits it enjoy-
ed so far by way of reservation, etc,, and
will further accentuate its backwardness.
Moreover, in the note circulated along
with the questionnaire to the States by the
Mandal Commission it was specifically
mentioned that the Scheduled Castes and
Scheduled Tribes should be excluded while
furnishing information about the other
backward communities. In this circum-
stances, it is surprising as to how the Com-
mission decided to include the Pulaya com-
munity in the list of other backward com-
munities which is against the terms of re-
ference of the Commission, This has caus-
ed dismay and shock among this communi-
ty and they have launched an agitation
to persuade the Government not to accept
this recommendation.

Therefore, I would earnestly request the
Government that this recommendation of
the Mandal Commission listing Rulayas as
‘other backward Community’ should be
rejected and they should do justice to this
most backward community.

(vi) ExXPANSION OF HALDIA REFINERY.

SHRI NIREN GHOSH (Dum Dum):
There is a proposal to expand Haldia Re-
finery from 2.5 to 5.5 million tonnes, I
recently visiteq Haldia Refinery. I found
the refinery working wonderfully well.
The Haldia Refinery came to the rescue of
the country in a big way when the Assam
agatitionists succeeded in closing down the
Gauhati Refinery. The R and D of the
Haldia Refinery has developed completely
indigenously two new commercial products
viz,, cylinder oil and a new type of ore,
which is commercially viable, If the re-
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city, the Haldia refinery wil Ipresent the
country with more new products and will
be able to supply fuel stock for the pro-
posed Haldia Petro-Chemical Complex.

I visited the Haldia dock and found that
a point has been discovered between the
oi] jetty and the dock where super tankers
will be able to berth. The work of deepen-
ing the draught of the navigational chan-
nel is proceeding smoothly, I urge upon
the Minister of Petroleum and the Minister
of Planning to give the green signal for
the expansion of the Haldia Refinery.

(vi) DEMAND TO INCREASE THE PENSION
OF FREEDOM FIGHTERS AND THEIR

FAMILIES,
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POWER RATES IN UTTAR PRADESH,
BIHAR AND HARYANA.

14.48 hrs, |
MOTION RE: STXTH FIVE YEAR PLAN
_MR. DEPUTY-SPEAKER: Now, we

take up Motion regarding Sixth Five Year
Plan 198085,
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Plan (M1) 336

THE  MINISTER OF PLANNING
(SHRI S. B. CHAVAN): Sir, I beg to
move:

“That this House do consider the
‘Sixth Five Year Plan 1980—85’, laid
on the Table of the House on the 6th
May, 1981,

PROF, MADHU DANDAVATE
(Rajapur): When there wag a discussion
on the Fifth Five Year Plan, I was al-
ready on my legs. Then the House was dis-
solved. So, I can continue.

SHRI S. B. CHAVAN: 1 consider it
to be an honour and a privilege to initiate
this important debate on the Sixth Five
Year Plan. 1 shall try to be brief in my
remarks so as to leave ample time for the
hon. Members of the House, those views
on the Plan we are most anxious to hear.

The Plan document has been beforé the
country since February, 1981, I had
given notices thrice to discuss the Plan,
but there wag not time for discussion.
We have also presented to Parliament the
Annual Plans for 1981-82 and 1982-83,
which review the performance of the
economy in 1980-81 and 1981-82 as well.
Currently. a mid-term  appraisal of the
Sixth Plan is in progress with a view to
assessing the upto-date performance and
determining the tasks that should be
accomplished in the remaining period of
the Plan. In this appraisal we shall also
identify the problem areas where correc-
tive action would be required. We have
also initiated action for the formulation of
the Annua] plan for 1983-84.

The main features of the Sixth Five
Year Plan are wel known, It aims at a
growth rate in gross national product of
52 per cent per annum; ¢his will be
achieved through a growth rate of a little
less than 4 per cent in agriculture and
about 7 per cent in mining and manu-
facture, The achievement of these targets
will require a considerable effort to make
fuller utilisation of capacity which already
exists in the system and to provide for
additional capacity in_agriculture and in-

dustry as well ag in power and trqnpon

Vigorous efforts will have fo_be made o
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